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THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (c)
Yes, Sir. Government has seen the relevant report. Government keeps a constant
watch on all developments having bearing on India’s security and takes appropriate

measures to safeguard it.
Inquiry into shooting incidents in J & K

2552. SHRI K. RAHMAN KHAN: Will the Minister of DEFENCE be pleased
to state:

(a) the number of incidents of armed forces shooting and killing of innocents
civilians which have taken place in Jammu and Kashmir in last three years and the

number of civilians killed in such incidents;

(b) the number of enquiry commissions set up during the last three years to

investigate the killing of innocent citizens of J & K; and
(c) the number of armed force personnels held guilty and punished ?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (c) The

information is being collected and will be laid on the Table of the House.
Make in India policy for defence sector

2553. SHRI SHANTARAM NAIK: Will the Minister of DEFENCE be pleased
to state:

(a) whether “Make in India” policy would be made applicable to manufacturing
in defence sector;

(b) if so, the items or areas in defence sector where the same would be made
applicable;

(c) whether any proposals from parties in foreign countries have been received

after the announcement of “Make in India” policy;
(d) if so, the names of the countries and the nature of their proposals;
(e) whether these parties have put any conditions; and

(f) if so, what are those conditions and how and in what time-frame Government
proposes to fulfil them ?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (RAO
INDERJIT SINGH): (a) to (f) “Make in India” policy also covers manufacturing in
defence sector. The initiative covers manufacturing of all kinds of defence items/

equipments.



